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lIoIJIIIwUe Balled In NanrlOi, Del", 

6980. SHRI CHHITTUBHAI GAMIT: 
wm the Minister of HOME AFFAIRS 
be pleased to state: 

(8) whether it ;.S a fact that a preg-
nant hOUSe wife 17 years of age waS 
raped On June 24, 1980 in Nangloi area 
of Delhi by a co-worker of her hus-
band, and the FIR was field hgains1 
the guilty; and 

(b) if SO, the stage at which the 
matter is pending and the reasonc; why 
the gUllty person has not been arrest ... 
ed? 

TI-IE IVrINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAI{WANA): 
(a) Yes, Sir. 

(b) The' nC'(llr .. ~,c1 \va~ arr(,f"teri on 
11th .Julv, IDBO, llowever. he has 
been rcl(\used on bail by the Court on 
15th July, 1980. The investigation of 
the case- is in progress. 
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News Item "Nakli Tubell,ht Ka 
Dhanda Joron Par" 

6983. KUMAR! KAMLA KUMAR!: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether the attention of 'Gov-
ernment has been drawn to the news 
item captioned "N akli Tubelight ita 
Dhandha Joron Par" appear in "The 
Hindustan" dated 17th .Jun0, 1980; and 

(h) if so. th£' st('!)S Government pro-
pose to take in this regnrd? 

TIlE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SIIRI 
CHARANJIT CHANANA): (:1) Yes, 
Sir. 

(b) The matter was brought to the 
notIrc of State Gov~rnmcnt of Punjab 
and Delhi Administration. From the 
reports received, it seem~ that they do 
not have' any knowledge of such activi-
ties. 

Casualties in Combing Overation in 
Manipur 

6985 SHRI NGANGOM MOHEN-
DRA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the number of casualties, dead. 
wounded and injured, as a result-:J' 
combing operations by the CRPF per-
sonnel at Patsoi, Langjing Tabung-
khck villages in Manipur on the 26th 
April, 1980 and on subequent days. 

(b) the authorIties, civil, army or 
para-military whiCh gave the CRPF 
personnel orders to start and carryon 
the operations; 

(c) whether it is a tact that in all 
the combing operations, the Manipur 
Civil Pollce Ofticers and men were not 
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(d) whether it is also a tact that 
.ed!cal team !rom the Regional Medi-
cal College, Imphal and the Public 
lfalth Directorate ot the Government 
of ManipUr were not allowed by the 
CRPP personnel to enter the said vil-
lages and the spot where the dead, 
wounded and the injured were lying 

, unattened? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA IVrAKWANA): (a) 
to (c). According to reports, 3 CRPF 
perso"lnp} 'vore kil]po and I wounded. 
and 4 civilians (includi!1J1 extremists) 
were killed and 9 il1jured in fLring in 
Patsoi village on ~6th A!'ril , 1980. in the 
'COurse of searches and raids on hide-
outs of the E'xtrcmjsic; nfter n C'RPF 
party. escorting- a CRPF water truck, 
had been attacked, killing CRPF per-
sonnf"l (lnti matrhjnr. their weapons. 
Arms and amunition (including- some 
snatched earlier ~roY)1 the police) and 
a jeep used by the extremists \-"ere 
recovered. CRPF has bee'1 deployed in 
Manipur at the r~quec:;t C'f the 51 aie 
Governm('tlt to assist the lO('~ll Admn. 
in maintaining law and or:ler in the 
State and functions directly under the 
operational control of the I.G.P. Ac-
cording tl) Gnvc'rnlnent of Mnnipur. 
senior civil and poli~e oftlcers reached 
the place immediately ann no one was 
stopped. 

(a) No, Sir. 
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Constmction of Inflsstructure at 
Haldia Industrial Complex 

6987. SHRI SATYAGOPAL MISRA: 
Will the Mini~ier of INDUSTRY be 
pleased to state: 

(a) what are the stepi: that ba~ 
been taken by Government fOr cons-
truction of infrastructure at Haldia 
Industrial Complex' , 

(b) if so, the details thereof; and 

(c) if not, the rf\ssons therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INDUSTRY (SHlU 
CHARANJIT CHANANA): (a) to (e). 
InformatiOn is being collected and will 
be laid on the Table of the House. 




